
CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH: NEW DELHI

B

CP No. 176/98 IN
OA No.165/97

New Delhi , this the 1.3 th day of September, 1999

HON'BLE SMT. LAKSHMI SWAM 1 NATHAN, MEMBER (J)
HON'BLE SH. S.P. BISWAS, MEMBER (A)

In the matter of:

•Associat ion of Radio & Television
EnQineering Employees and others
Through Sh. P.M.Kohl i , President
0-9 Radio Colony, DeIhi-9 Petitioners
(By Advocate: Sh. R.R.Rai proxy for

Sh.. B . S . Ma i nee)

Vs .

1  . Sh.. C . R . K.ama I ana than

Secretary
Ministry of information & Broadcasting
Shastri Bhawan

j, New De I h i .

i.
2. Sh. 0.P.Ke j a r i waI

Director General '

•Al l I nd i a Rad i o

Parl iament Street

New DeIh i .

3 . Sh . K.. S . Sharma

Director Genera!

Doordarshan

Doordarshan Kendra

New DeIh i .

4 . Sh . M . -J . Joseph
Chief Control ler of .Accounts

Mini st ry of 1 nf orm.at i on & Broadcast i ng
Shastri Bhav/an

Nev,/ Delhi . Respondents
(By .Advocate: Sh . R . P . .Aggarwa 1 )

ORDER (ORAL)

By Hon'ble Smt. Lakshmi Swaminathan, M(J)

Learned proxy counsel for pet i tloners submi ts

that he wishes to wi thdraw CP-176/98. In view of this

prayer, CP—176/98 is' disposed of. Notices to the

respondents are discharged.

(  S . P^__E4-§W7S^ ) (.MRS. LAKSHMI SWAMINATHAN:^
Mornbe p ( A) M©rnbe v ( J )

<=^d '


